Annexure-3
Name of the corporate debtor: SAHA INFRATECH PRIVATE LIMITED; Date of commencement of CIRP: 28 FEBRUARY 2020; List of creditors as on: 31st December 2021

List of secured financial creditors (other than financial class of creditors)
S1.[Name of creditor Identification No. | Details of laim received Details of claim admitted ‘Amountof | Amount | Amount of laim ot | Reason | Amount of claim Remarks / Security Interest
Nol of any admitted under verification
Date of ‘Amount | Whether | % voting| mutual
receipt admitted by covered by | related | share in dues, that
security interest | guarantee |party? | CoC may be
Lot
T |AXIS BANK LTD SAHASFCOL 60h221 | 1845908500 30,0238000 | Auto Toan and 07400700 No 012675 NI No BEBEE0 o DLECAF343:
Home loan given
o Home buyers
2| Asses Care & Reconsirucion | SAHASFCO2 19062021 | 14354590008 56.06.450652 s [ Yes WA [N No .48,14.80352 [ A s, intrest, benefs, enttements of whatsoever Tand 000603
Enterprse Limited (ACRE) facily determined mis.Situate at plot no. GH-02,secor 143, Noida, Utar P i AR area of
im0 ol sl e 05600 .1 b dvlpe o b v on sforessid ProjectLand: Amades.
2 The whole
ook debrs, ok ure whetr sl or s whaer o g e . 0 s W e |qu o Soeinor oo sl
from time to_time during the continuance of the securty n.nmugmm or upon or be store o be n or ot all warehou
tes, ssocials o oo Mot o e cout o an o
ey, howsoevst and whitesoet 1 h psesion f he et with bt are the Mortgagor
hetrgresent o e i egectof Prfct Anateus o roc La- A
3. Allthe right i, interest benef pectof (3) asmay e amended
e o supplmenid o i 1 e, o, presnard s, ) e Ao future (0) any leter of credit. uarant
provided by any pary to the Project documents, bath pi e P and alrights, laims and.
s 10l s o
tnpresentand fu
» e el i e, e, beneis, cims e Moo i o4 mmissions, revenues, claims
due o awing o, or acquied by the Mortgagor in respect of Project Amadeus and
rropecl o Amados Il Propery Rights. ooodwiland all i, e .merm hevvems‘ clisand demands whatsoeverof e Norgagor in, [0 or n respet of all amouns
3| 1DBI Trusteeship Services | SAHASFCO3 19062021 | 130964639028 = WA [ No 13096463921 % Al g, merest oenetes entemer orionof and messuing LOB 009850,
Limited Debentures determined . S ot 1. 41371 146, ok Utar Pradesh. FAR area of
7.80,000 0 1. total saeable area of 10,89.9005g.f. being developed an o o b developed on the aforeaid Project Land- Amaius, ncluding ll righs,benefits undir thelease deed dated
08.06 2011
2 The whole ipment,
ook debs, future whether insialed o nat and whether now Iying looe, o, incase or wihich are Iing o sore in r about or shall
from tme o ime uring e oiares of o sy o g o oo b v b or st sl . i, oo Syt g o s o
Mortgagor position o the Mortgagor or in the course of ransitor
ey nowiooa 1 arcsovt v s o e Nertsor wih o bt are the Mortgagor
whetrpesneor e gt of Prjct Amates o rofc La- A
3. Allthe righttite,interest benef pectof (3) asmay e amended
e o supplmenid o i 1 e, presnard s, ) e A future (0) any leter of credit. uarant
provided by any pary to the Project documents, bath pi e P and alrights, claims and
s 10l s o
tand fu
» e el T e, e, beneis, cims the Mortgagor i, t0 and mmissions, revenues, claims
3 dus 0 ar owing oo become e or cwing o, racqied by the Worigagr i esec ofProject Amadaus and
4| Anita Goel SAASFCO! 15002021 12150000 [0 Vedition No WA [N No 1281500000 Clamant e foised ca n For GA an e 0 Annears 2
Settement
5| Rejencra Snarma and Sachin | SAHASFC05 062021 167000000 [0 aio No WA [ No T67.00000.00 (Clamant filed revised caim in Form CA and shified 10 Amnexure-2
arma Settement
e 11062021 120728700 |0 Medition No WA [N No 1280728700 (Claimant filed revised claim in Form CA and Sifted 10 Anexure-2
Setement
7 pymumnmam Private | SAHASFCOT 2062021 7150000000 [0 Meditior No WA [ No 7150000000 (Clamant file revised caim in Form CA and shified 10 Amnexure-2
. Settement
g Rameshwal Jaswal and A | SAHASFCOB 21062021 1200000000 [0 Medition No WA [N No TH0.00000.00 (Claimant filed revised caim in Form CA and Sifted 10 Anexure-2
i Setement
9| Nerendra Kumar Gupta SAHASFC0S 30062021 2600648200 [0 Advance paid for No WA [ No 2600548200 (Clamant file revised caim in Form CA and shified 10 Amnexure-2
aloimen of flt
TAL 308282501328 | 55364743652 274818030628 252917757676 -




